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CENTRAL ADMINISTRATIVE TRIBUNAL, ALLAHABAD
Registration O.A. No.510 of 1988
F+K.Sharma IO Applicant
Versus
Union of India & Other® «.... Respondents
Connected with
Registration 0.A. No.290 of 1988
Ashok Kumar Shukla and Others ....Applicants
Versus
Union of India & Others .... Respondents
Connected with
Registration O.A. N0o.241 of 1988
Udai Shanker Singh and Others ,... Applicants
Versus
Union of India & Others c¢e¢sss.. Re8pondents
Connected with
Registration O.Ae. Nop.502 of 1988
Shri Ram Babu csvs Applicant
Versus
Union of India & Others ..e.. Respondents
Connected with
Registration 0.A., No.509 of 1988
Shashi Bhushan Tivari eove Applicant
Versus
Union of India & Others ..... Respondents
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(By Hon.Mr.I.K.Rasgotra, A.M.)

For judgement see our judgement of date
passed in O.A., N0o.290 of 1988 Ashok Kumar Shukla and
Cthers VUersus Union of India & Others,

Nihi B\/
Member/ (A) Vice ‘Chairman

Dated the 7th December, 1990.
RKM




